IN THE HIGH COURT OF ORISSA, CUTTACK

NOTICE

As directed, it is hereby informed that the following case will be taken

up before the Single Bench of Hon’ble Mr. Justice Sibo Sankar Mishra at

02.00 p.m. today, the 28tQOctober, 2026.

1

COURT NO - XV (6TH FLOOR)

02.00 p.m.
THE HON'BLE MR. JUSTICE SIBO SANKAR MISHRA

FOR ORDERS - CRIMINAL APPEALS

JCRLA/23/2025 PRATAP NAIK
[ ODHC010105922025 ] Vs
(Order dtd: 13.01.2026 may kindly be
seen. I.A No. 316/2026 at flag H for
interim bail. I.A No. 4/2026 at flag C

& 1.A No. 39/2026 at flag E for stay of
fine. LA No. 5/2026 at flag D . LA

No. 40/2026 at flag F for bail.

Prisoner's petition of the appellant at

flag G praying for engagement of

Adv. Mr. Ajaya Moharana may kindly
beperused. In this regard M/s Ajaya
Kumar Moharana &associates filed
vakalatnama on behalf of the

appellant. TCR uploaded.) MENTION

STATE OF ODISHA

THE HIGH COURT OF ORISSA

CUTTACK

28.10.2026

RAMESH CHANDRA MAHARANA,
AJAYA KUMAR MOHARANA/ MR.
JANMEJAY A KATIKIA/ MR.
HIMANSHU BHUSAN DASH

BY ORDER,

SD/ SHIBASISH GIRI
28/10,/2026

DY.REGISTRAR (JUDL.)



